
· 
I 1. i NAME OF CORPORATE DEBTOR Gupta Dyeing And Printing Mills Private Limited 

2. DA TE OF INCORPORATION OF CORPORATE DEBTOR 01/0811986 

3. AUTHORITY UNDER WHICH CORPORATE 
DEBTOR IS INCORPORATED REGISTERED Registrar of Companies, Ahmedabad 

4. 
CORPORATE [DE TITY NUMBER LIMITED LIABILITY U 1711 OGJl986PTC008841 IDENTITY NUMBER OF CORPORATE DEBTOR 

5. 
ADDRESS OF THE REGISTERED OFFICE AND PRINCIPAL Plot No 403/3, G I D C Industrial Estate, 

i OFFICE (IF ANY) OF CORPORATE DEBTOR Pandesara, Surat, Gujarat - 394221 

6. I D\TE OF CLOSURE OF IN or VENCY RESOLUTIOr-, 1911 2/2019 
PROCESS 

7. LiQuIDATI01'< COMMENCEMENT DATE OF CORPORATE 19112/2019 
DEBTOR (Copy of order received on 26112/2019) 

Manish Kumar Bhagat 
I 103-104, Panchdeep Complex 
I Mithakhali Six Road, Navrangpura, 
I NAME, ADDRESS, EMAIL ADDRESS, TELEPIIOl'oC 

I 8. NUMBER AND THE REGISTRA TIO" "l'\1BER OF THE Ahmedabad - 380009 
LIQUIDATOR Email - mbhagat2003@gmail.com 

Ph - +91-9879061500 
!BBI Registration No. - !BBIIIPA-OOI IIP- 
P00856/2017-18/l1438 

9. I LAST DATE FOR SUBMISSION OF CLAIMS 25.01.2020 

SCHEDULE II 
FORMB 

PUBLIC ANl\OUNCEMENT 

(Regulation 12 of the Insolvency and Bankruptcy (Liquidation Process) Regulations, 2016) 

FOR THE ATTENTION OF THE STAKEHOLDERS OF GUPTA DYEING AND 
PRINTI!';G :\lILLS PRIVATE LIMITED 

Notice is hereby given that the Hon'ble National Company Law Tribunal, Ahmedabad Bench has ordered the 
commencement of liquidation of the Gupta Dyeing And Printing Mills Private Limited on 19.12.2019. 

The stakeholders of Gupta Dyeing And Printing Mills Private Limited are hereby called upon to submit a proof of their 
claims. on or before 25.01.2020. to the liquidator at the address mentioned against item 8. 

The financial creditors shall submit their proof of claims by electronic means only, All other stakeholders may submit 
the proof of claims in person, by post or by electronic means. 

Submission of false or misleading proofs of claim shall attract penalties. 

(~ 
IBBl Registration No. - IBBI/IPA-OOl I IP_POO~Sh/2017_1RJll.1'l~ 

Date : 28.12.2019 
Place : Ahmedabad 


